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12 71 2021 -
INCOME-TAX APPELLATE TRIBUNAL, PUNE ' 77t 2023
(Ministry of Law & Justice, Government of India)
No.F.2-Jd/ATPN/2025 Date:10.06.2025.

*NOTICE*

1t is to inform that 12.06.2025 (Thursday) “SMC” Bench

for the said day will be reconstituted as under:

Bench-‘SMC’
(12.06.2025) = Ms Astha Chandra, J M
Dr Dipak P Ripote, AM

By Order
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